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oxaOlillations~ Therefore. subjects 
in which the Dumber. of competing 
candidates is relatively small should 
be avoided unless there are strong ' 
reasons to the contrary. It is 
apparent that there can be no clear 
out criteria for determining optional 
subjects for the Civil Services Exami­
nation, We' have tried to include 
for the Main Examination all of the 
more "common·' subjects. excluding 
those which are pecifically profes­
sional or technical. We have also 
kept in view the general needs of the 
Services. 

It is in the na ture of things that 
a list of thi oat~re bas to be' a com­
promise between several conflicting 
claims and considerations ••• , .. " . 

It would appear that the othari Com .. 
mittee did not consider "Chemical Engi. 
neering" as one of the more "common it 
subjects and did not, tbere(ore. include it 
. in the list of optional subjects. In 1978 
tbe Government bad accepted the reCom­
mendations of the Kothari Committee 
reg~rding · tbe Jist ' of- optional subje·cts. 
There was no subsequent r~view ' re ardins 
the subject of "Chemical Engineering." 

1 , There is no ' proposal under the 
consideration of the Government to include 
"Chemical Engineering" in the list of 
optional subjects for the Civil Services 
Examin8 tion. 

2. Engineering Services Examination i 
conducted by the Union Public Service 
Commission for recruitment to Group 'A· 

and 'Oroup 'B' Engineering posts in various 

Ministries/Departments 'of tbt Government 
in four disoiplines OllJ~ viz., Civil, Mechani­

cal, Electrical and Electronics and Telecom­

munication Engineering. Accordingly four 

discipline-oriented soh nies of the Examina­

tion have been devised and there ate no 

optional subjects. Since , Ch~mical Enei­

neetIl18 IS a sepa.,a te discipHne by itself, 
• I 

it canDot be included in t.t,C present 

scheme · of 
BxamioatiQn. 

Engineering Services 

Extava'iop for L()C8tiQG or UraolulD 
Hludaal PradeSh 

2430. PROP. NARAIN CflAND 
PARASHAR: 

SHRI k.O . . SULTANPURI : 
Will the PRIME MINISTER be pIe ased 

to state: 

(a) .whe*er the Department of A 'tomic 
,Energy is carrying 00 excavations in 
Hamirpur and orne other districts of 
Himachal Pradesh for the location of 
uranium·; 

(b) if so, the names of the exact places 
where -·the excavations are being carried 
out aJongwith ~ t'h~ precise dates w.e.r. 
which they have beea stratted; and 

(c) the outcome of the investigations 
so far and the likely period for which they 
are pJanned to be carried out 1 

THE MINISTER OF STATE IN THE 
.MINISTRY OF SCIENCE AND 'tECHNO .. 
LOGY AND IN THB DEPARTMENTS OP 
OCEAN DEVELOPMENT. ATOMIC 
ENERGY. SPACE AND ELECTRONICS 
(SH.RI SAIVRAJ v. PATiL): (a) Yes, 
Sir. 

Started on 

(b) (i) ASfotha, ·~6-8 .. 1977 Operations 

Hamirpur olQsed on 

Districts. 24-9-1984 

(ii) Khya, ;25·12·1984 Work in 

Hamirpua progress 

Districs', 

(c) Mining Q,t Astotha has provided 
valuabJe infotmatioD on subsurface behavi­
our of uranium mineralisation in the 
Siwalik rock. Work at Khya bas just started 
and is likely to continu for 3 to 4 years 
mor. 

Depletion of Forest Area 

24l1. PROP. NA AIN ~HAND 
PARASHAR. : Will the PRIME MINISTER 
be pleased to stat\! : 

(a) wheth r hi attention bas been 




